FINANCIAL EXPRESS: TUESDAY, MARCH 25,2025
-

FORM A
PUBLIC ANNOUNCEMENT
{Regufation 74 of the Insolvency and Bankruptey Board of india
(Violurtary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BELLOFRAM INSTRUMENTS (INDIA) PRIVATE LIMITED

RELEVANT PATB'HCULARS
1} {Name of Carparate Pesson Belofram Instruments {india) Private
Limited

2] | Date of Incomoration of Corporate Person | 5/ {4 / 2006

3) {Autheety Undar WhichCarpeeale Parsan ig Roc-Pune
Incorperaled | Registerad
4} | Corperate idantity Number ! Limited Lishiley | UO0358PN2006PTCO22237

ldentity Number of Corporaie Person
5] | Addrass of The Registerad Offioe and Officz No. 6, 1128/ 1, Shriram Compiex,
Principal Office Ul any) of Hare Krishna Mandir Road, Shivaji Nagar,
Corporate Person Madel Caleny, Pune, Pune City,
Maharashta, india, 411016
6] | Lisuidation Commancement Date of 20th March 2025
Carporata Parson
7) | Name, Acddress, Email Address, Sunil Gafanan Nanal
Telephane Numbar and
The Registration Number Cfo KANJ and Co LLP,
of The Liquidatar Company Secrelaries,

34, Aishwarya Sariul,

17 G. A Kulkarmy Path,

Opp. Joshi's Railway Museum, Kothrud,
Pune ~ 411033

Permanent Address

Fiat No. 8. Priyanjali, Lane No 6 ,
Dahanukar Colony. Kothrud.
Pune - 411033

Email : sunil.ranal@@karcs com
1BBINPA-D02)IP-06194/2017-18! 10580

8) | Last Date For Submission Of Claims 198 Apnil 2025

Netice is hereby given that Bellofram Instruments (India) Private Limited has
commenced voluntary liquidation on 20th March 2025,

The stakeholders of Bellefram Instrumenis (India) Private Limited are hereby
called upon 1o submit a proof of their claims, on or before 19th April 2025 to the
Bquidator at the address mentioned againstitem 7.

The financial creditors shalt submit their proof of ciaims by electronsc means only.
All other stakeholders may submit the proof of claims m person, by past or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Date 24 /03 /2025 Sunil Gajanan Nanal

Pune Liquidator
IBBI/IPA-002/1P-00194/2017-18/10560
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Janata Sahakari Bank Ltd., Pune

(Mullislale Scheduled Baamk)

&

Head Office : 1444, Shukrawar Peth, Thorale Bajirac Road, Pune - 411002
Phone @ 020 - 24453258, 24453259, 24452804 24453473,
Recovery Dept.- 5. Mo. B91, Hissa Mo, AMZA, Mear Rao Mursing Home,
Pune Satara Raod, Bibwewadi Pune - 411037. Ph. No. 020- 244044444400
E ¥ail : horecovery@janatabankpune.com, Web Site wwwjanatabankpune.com

(For Immovable Property)
(Under SARFAESI Act 2002 (54 of 2002} and Security Interest

([Enforcement) Rules 2002)
Wheraas, The undersigned baing the Authorized officer of the Janata
Sahakari Bank Lid., Pune under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and in
axerciss of powers conferred undar saection 13(12) read with rule 3 of the
Securty Interest (Enforcement) Rules, 2002, On DE. 16.8.2024 issued a
Demand notice i.e. Ho/Legal-Rec/Sec Int 13(2) Sahakarnagar /
Kamble 1542-172M1541-363M1531-3111531-178/1541-3571102/2024-25
calling upon the Borrowers & Mortgagors Mr. Nitin Bhgwan Kamble
& Mrs. Varsha Nitin Kamble and Guarantors 1) Mrs. Varsha Nitin
Kamble 2) Mr. Siddharath Ashok Gaikwad 3) Mr. Salim Usman
Shaikh 4) Mr. Prashant Shankar Choure to repay the entire
aggregated outstanding amount, as on 31.7.2024 mentioned in the
notice being Rs. 76,44,213.54 {In Words Rs. Seventy-5ix Lakh Forty-
Four Thousand Two Hundred Thirteen and Fifty-Four Paisa Only)
plus incidental expenses, costs, and charges etc. from 1.8.2024
thereon, within 60 days from the date of recelpt of the said notice. Which
you all have acknowledgead.
The Barrower & Morigagor, Guarantor having failed to repay the amount,
nofice is hereby given to the Borrower & Morigagor, Guarantor and the
public in ganeral that The Hon'ble District Magistrate, Pune U/s. 14 of
the Securitization and Reconstruction of Financial Assels and
Enforcement of Security Interest Act 2002 {54 of 2002) through his
Authorized Officer i.e. Nayab Tahsildar, Tal : Purandar Dist.: Pune
has taken over Actual & Physical Possession of lhe Secured
Immovable Properly more parbculary descrbed in schedule herein
betow, balongs to Borrowers & Mortgagors Mr. Nitin Bhgwan Kamble &
Mrs. Varsha Nitin Kamble on this 20th day of March of the year 2025
and handed over the Actual & Physical Possession of the mortgaged
proparly o the Chief Officer | Authorized Officer, Janata Sahakari
Bank Ltd., Pune on the same day i.e. this 20th day of March of the
year 2025,
The Borrower & Mortgagor, Guarantor in particufar and the public n
ganaral is hareby cautioned nol fo deal with the properly and any
dealings with the property is and shall be null and void and not bounding
on the Janata Sahakari Bank Lid., Pune.
The Borrower and Mortgagor attention is invited to provisions of
Sub Section (8) of section 13 of SARFAES| Act 2002, in respect of
time available, to redeem the secured Assel.

POSSESSION NOTICE

Shrimanyogi Nagari Sahakari Patsanstha Litd
Krushna Chowk, Mavi Sangwvi, Pune - 61

Form-4&
Possession Notice (For Immovable Property)

[undersecton 156 of the Maharaahira state co-operative act 1960 and rule
107 of (D-1) of the Maharasivira state co-operative societios Rules 1961)
Whorsas The undersigned Spedal Recovery officer for Shrimanyogs Nagar
Sahakar Patsanstha Lid , Koeshng Chowil, M Sangv, Pung - 61, Rolios has
been Esued according 1o Bhe resull of court dated OTNO0024 of Rs. 14 87 X320
(Fourteen lakh, Eighty Seven Thousand, Three Hundrod and Thirty Two
Rupees only)] delaull borower of abowe menBioned patsanstha br Hemmy
Suresh Thaps Resdence - Al 5 Mo 277, Sl Wawas, Mamia Nagar, Sangw, Pune
)

M. Hemesj Suresh Thapa having (aded o repay 88 per demand notice
imsued by Specnl Recowery ofcar Roton is haveby gren o th bormowor thisl
the undersgned has Bseed 8 Rolcs M attschrment of he property Cescitesd
hare in below (dated 1501 2025) and the endersgned has atiachad the
property nobics is hereby given o the defaull borrower b, Herwn Surpsh
Thapa and the public in genersl thal the underssgned has taken symbolic
poridatadn (daled 130MN02S5) o8 pod thi Maharashira lale Oh-ODSrEtE
socsihns S 1960 and rule 1961107 of sschon 11(0-1)

The delaull bormrowar Mr Hemwa Suresh Thapa in partcular and the
pubhc n ganersd & heredy Caultoned nod 10 caa wath he proDedty BN any
dealings with the property will be subject 1o the charge ol the Shrimanyog
Magar Sahakan Patsanstha Lid., Krushna Chowk, Naw Sangvi, Pena - §1. for
as amound of Rz 14 87 3320 (Fourizen iskh, Eighlty Seven Thousand, Thees
Hundred and Tharty Two Rupees only ) and inleres] thereon

Description of immovable property
Dnwizson, Pune Subdiveson, Taluks Haved, Lnder the Junsdicion of s, Sub
Registrar, Hevell Under PCWC villape Sangavi Survey Mo, 22, CTS no. 2000,
area 00 He, 01 B and he second fioor of the buliding budl on this site RC.C
consiruchon ansa 10480 sq i PCMC house propedty MNo. 3423

i:ﬂ,\
Dimte 1 200024
Pace - Sangvl

Shri D. 5. Sherviar

[T i Bt pwpry ()

B ety Mg Saksnss Prtwvena Lid
Ergutog Chowl Mav Saogel Puse - §1

(Description of the Immovable Property Situated at Jejuri MIDC)
(Property Owned By Mr. Nitin Bhagwan Kamble)

All that piece and parcel of the land known as Plot Mo, C-98/2/1 in the
Additional Jejuri Industrial Area within the village limit of Jejuri and
outside of Jejuri Muncipal Council, Taluka Purandar, District Pune
containing by admeasuring 714,00 sq.mirs or ther abouts -and which is
bounded as follows : On or Towards the East ;- By Plot No. C-88/3, On
or Towards the South :- By Flol Mo, C-88/2/2, On or Towards the West
1= By MIDZ Road 15.00 MTE W, On or Towards the North :- By MIDC
Road 20.00 MTR BEW. along with fixtures, fumiture, and other fixlures
tharein,

Date : 20.03.2025
Place : Pune

Chiaf Officer /Authorised Offlear
Under SARFAESI ACT 2002
For Janata Sahakari Bank Lid, Pune
{Multi Skale Scheduled Bank)

Shivshakti Nagari Sahakari Patsanstha Ltd
Sector No. 2510, Sindhunagar, Pradhikaran, Pune 44

Farm-'Z"
Possession Notice (For Immovable Property)

(undersecton 158 of tha Maharashtra state co-oporativa acl 10680 and rule
107 of (D-1) of the Maharashirs state co-oporative societlas Rules 1861)
Vheraas The undersigned Specinl Recovary officed for Shivahakl Magan
Sahpkard Patsanstha Lid. Secior Mo. 25/10, Sindhunagar, Pradhikaran, Pung 44
Hobics has bean issuad according to the resull of cour dated 18/01°2024 of Rs
13,28, 14 V- [Rupees Thirlesn lskh Twenty Six Thousand One Hundred and Forty
Cirwis only) diedault bormowaer of abowe mantioned patsanstha Shrl, Hiralal Kisan
Jadtey Rosslonos - Al Survry Mo, 114/8., Sahvog Colony, Madhe Magar,
Falewnd|, Pung- 17

Shiri. Hiralal Kinsn Jadhay having Teilsd o repay &6 par demand nolos
issusd by Special Recovery officer notica |8 horeby ghven |6 tha bomawar thal tha
undsrsigned haa issued a nolice for attachmant of the proparty dascribad hasa in
balorw (dated 2501/2025) and ke undarsignad has allached the propamy nolica
is hamby ghven o the defaull bormower Bhe, Hiralal Kisan Jadhay and the public
in genersl thal the undemigned has teken symbolic posssssion (dalad
200A2025) as per the Moharashira siale co-operalive sociates act 1960 and
ke 1896 1-107 of seciion 11{D-1).

Tha detasull borrpwer Shrl. Hiralal Kisan Jadhay In particular and the
public in gondral i hereby caulioned nol o deal with tha property and amy
deslings with the propary will be subject io the charge of the Shivahakll Nagar
Sahakan Patsanstha Lid. Sector No. 25010, Sindhunagar, Pradhikaran, Pune 44
for a5 amount of Ris 13,26, 141/ (Rupsas Thirteen lakh Twenty Six Thousand
O Hundred and Forty One ondy) and Intarest tharson,

Description of immovable property
Division, Pune Subdivision, Taluka Havali, Under the Jursdiction of M's. Sub
Regisirar, Havel Under PCMC village Mauje Rahaind, Kalewad|, Survey No. 114,
Part No2M out of B40 sg.mir. area. Flat mo.3 on the first floor of the bullding
named Shri. Ganesh Nmwas boift up flat area of 283 sg.f. means 26.3 5g.mir
iruiit-up, PCMC, property Mo 02507450

Shrl D. 5. Sheviari

|Bpecial Aecovery JMicer)

Bhivahakdl Magarl Sahaksn Patusnsthae L

Secior Mo, TR0, Sindhunagar, Pradhikaran, Pune dd

WA JHI{ERTT (1 I95RH

doiel db Canara Bank

A Govl. of India Undertaking

FORM A
PUBLIC ANNOUNCEMENT
(Regufation 14 of the Insslvency and Bankruptey Board of indfa
{Vododary Liquidation Process] Requistions, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BELLOFRAM INSTRUMENTS (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS |
1} |Mame of Carporate Person Bedofram Instruments {india) Prvate I
Limited

2] | Bate of Incorposation of Corposate Person | 45/ 04 | 2006 |

&) | Authesly Lindar WiachCorporale Parsan i Rac-Puna
Incoeporaled | Reqgislenag

4} | Corporale idenfty Mumier | Limied Lishilty | L0058 NZDMGPTCOZ229T

liepkity Mumber of Corporais Person

[ffice Na. & 1128/ 1, Bhritam Complex,
Hare Kriskaa Mandir Road, Shivaji Nagar, |
Madeal Calony, Puna, Puni Gily
Maharashba, inda, 411018

) | Addrass of The I';Z‘E__IZI:EJE"IEE [ffica and
Principal Office (il any) of
Comorale Persan

Bl | Liuidation Commencement Ciata af Xt Marnch 2025

Carparate Parsod

71 | Name, Address, Email Address
Telenhaoe Wumbar and

The Reqistration Number

of The Liquidaar

Sunil Gafanan Manal

Cio AN and Go LLP

Lompany secrelanes,

o4, Aishwmangs Farkul,

17 G, A Kulkarmi Paih

Dpp. Joshi's Relwey Missum, Kothrd
Puna - 411033

Permanent Address

Fiat Wa. 8, Privanjali, Lane NoG
Cahanukar Cotony, Kothrud

Pune - 411033

Ernail ; sunil.panaliBkanecs com
[BEPA-D0EP-00 0201 T-18) 10580

8 | Last Date For Submission OF Chaims 1880 April 2025

Motice i hareby given that Bellofram Instruments (india) Privata Limited has
commenced valuntary liguidation on 20th March 2025

The stakeholders of Bellofram Instrumenis (India) Private Limied are hereby
called upon 1o submil @ prool of their claims, on ar bafore 159t Apeil 2025 (o the
Bquidator at the address mentoned againstitem 1.

The financial creditors shai submit their proof of ctaims by electronse means onky
All other stakeholders may submit the proof of claims in persan, by post or by
elactranic means

Submission of false or misleading proofs of claim shall attract penalties.

Date - 24 /03 2025
Pune

Sunil Gajanan Nanal
Liquidator
IBEIIPA-002 fIP-00194,/2017-18/10560

Form Mo. 3
[Gee Regulation-13(11{a}]

Debts Recovery Tribunal, Pune

Unit No. 307 to 310, 3" Fioor, Kakade Biz Icon Building,
Shivaji Nagar, Pune<411005

Case No.: DAM3IS2021
Summons under sub section (4) of Section 19 of the Act,
read with sub-rule (2A) of rule 5 of the
Debt Recovery Tribunal [Procedure) Rules, 1993,

Canara Bank Exh No.: 10911

VS
M/s. Jansutra Technologies Pvt. Ltd.
To,

1) Mis. Jansutra Technologies Pvi. Lid., B, Mo, 7O/3AGEND,
Chaitanya Market, Flal No. 3, Ganash MNagar Main Road, New

Sangvi, Pune, Maharashira

2) Mrs. Madhuri Shailendra Tiwari, S.F. No. 163 18, Plot No, 5
Adarsha Calony, Tingré Nagar, Also AL @ Fial No. 7, Shrearam
Building, Sai Chowk, Mew Sangavi, Pune, Maharashira - 411032

3} Miss. Paval Shailendra Tiwari, 3.F. Mo, 163 1B, Plat Mo, 5, Adarsha
Colony, Tingre Nagar, Also At : Flat Mo. 7, Shreeram Bullding. Sai
Chowk, New Sangavi, Pune, Maharashira -4 11027

Summons

Whereas, OA439/2021 was listed before Hon'ble Presiding Officer /
Registrar on 19/02/2023.

Whereas, this Horm'ble Trbunal is pleased to 1ssue Summons/Motice on
the said Application under Saction 19{4) of the Act, (DA filed against you
far recovery of debts of Rs. 41,57,494.61/- (application along with coples
of documents ete. annaxead)

In-accordance with sub-saction (4) of Section 19 of the Act, you tha
Defandants are directed as under:-

(i} toshow cause within thirty days of the senvice of Summons as to why
refief prayed for should not be granted

(i) to disclose pariculars of propardies or assels olher than properties
and assets specified by the applicant under seral number 34 of ha
Original Application.

(iif} You are restrained from dealing with or disposing of secured assets or
such other asseis and properties dizclosed under serial number
34 of the Qriginal Application, pending hearing and disposal of the
application for attachment of properties

tiv)You shall not Iransfer by way of sale, leasa or alherwise, excepl in the
ordinary course of his business any of the assels over which security
inferest is created andior other assels and properties spacified or
dizclosed under serial number 34 of the Oniginal Application withaut
tha prier approval of the Tribunal.

v} You shall be liable to account for the sale proceeds realized by sale of
secured assets or other assets and properties in the ordinary courss
of business and deposit such sale proceeds in the account
maintained with the bank or financial nstilutions holding security
interest oversuch assels.

You are alse directed to file the Written Stalemeant with a copy theraaf

furnished to the Applicant and o appear bafore the Registrar on

210572025 al 10.30 a.m. falling which the application shall be heard

and decided in your absence.

Given under my hand and the seal of the Tribunal on this date
2070372025,

Fﬂi_;i\ Signature of the Officer Authorised to issue summaons.
the Registrar,

Arun Debts Recovery Tribunal, Pune

-ﬂ'

<

(This is not an Offer Document Announcement. This corrigendum should be read in conjunction with the Red Herring Prospectus
dated March 13, 2025 and the Corrigendum dated March 20, 2025 and Issue advertisements published earlier.)

RAPID

FLEET MANAGEMENT

ﬁ 'ﬁiﬁh Syndicate

ARM BRANCH-I11 MUMBAI
3" Floor, Canara Bank Building, Adi Marzban Street, Mumbai-400 001.
Email : cb6289@canarabank.com, TEL. - 8655948054 WEB : www.canarabank.com

SALE NOTICE

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with provision to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002.

Notice hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below described immovable
properties mortgaged / charged to the Secured Creditor, the Possession of which has been taken by the Authorized Officer of
Canara Bank, will be sold on “As is where is”, “As is what is” basis on below mentioned in Table for recovery of dues as described
here below. The Earnest Money Deposit shall be deposited on or before below mentioned inTable. by way of RTGS / NEFT / Fund
Transfer to the Credit of Canara Bank ARM Il Branch A/C. No. 209272434, IFSC Code :CNRB0006289 Details of EMD and other
documents to be submitted to service provider on or before below mentioned in Table.

E-auction Date is 28.04.2025 Last date of submission of Bid / EMD / Request letter for participation

is 25.04.2025 before 5.00 p. m.

ﬁ;. Name of the Borrowers Olﬁ?;zz(:l;ng Description of the Properties Rgfﬁ::e Eargis; ol!ﬁney
EMT of Residential Flat No. 1005, 10th Floor, C
Rs. 38,40,918.10 |wing, Palm Atlantis, Gut No. 228 of Village Wagholi,
Mr. Mohammed Ashraf (as on 28.02.2025 | Skylight Road, Taluka Haveli, Dist. Pune 412207, Rs
1 | Mansoori & Mrs. Najma plus further interest | Carpet area 497 sq.ft. On or towards East : Open 33.79 600/_ Rs. 3,37,900/-
Praveen Mansoori and charges from | Plot, On or towards West: Palm Atlantis Road, On 7
01.03.2025) or towards North: Palm Atlantis Building B, On or
towards South: Palm Atlantis Building D

For detailed terms and conditions of the sale, please refer the link “E-Auction” provided in Canara Bank’s website
(www.canarabank.com) or may contact Mrs. Sreedevi Nair, Assistant General Manager, Canara Bank, ARM Il Branch, Mumbai (Mob.
No. 8655948054 ), Mr. Kundan Kumar, Officer, (Mob No.: 8825313343), Mr. Sumit Kumar, Manager (Mob No.: 9345332323) E-mail
id : cb6289@canarabank.com during office hours on any working day or the service provider Baanknet, (Contact No. 7046612345
/ 6354910172 / 8291220220 / 9892219848 / 8160205051; Email : Email:support.baanknet@psballiance.com/ support.baanknet@

procure247.com).
Sd/-

Authorised Officer
Canara Bank, ARM-Il BRANCH

Date : 24.03.2025
Place : Mumbai

AAVAS FINANCIERS LIMITED
{CIN:LBS922RIZ011PLCO34297) Regd. & Corp. Office: 201-202, 2nd Floor, South End Square,
Mansarowar Industrial Area, Jaipur. 302020

PR O ST

& Acvas

SAPHE AAPEE BAATH HAMAARR

AUCTION NOTICE

Auction 5ale Notice for Sale of immovalble Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
provisoto Rule 8i6) of the Securlty Interest | Enforcement] rules, 2002

MWotice js hereby given to the public in general and in particular to the Borrower |5} and Guarantor |5} that the below described immaovable property mortgaged/charged to
the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of AAVAS FINANCIERS LIMITED Secured Craditor, will be sold on "As i
whareis"," Asiswhatis ", and "Whatever there 15" basks, The details of the cases are-as undet,

Date & Date _ Reserve | Earnest | pate & | Place of Tender
Name 7t Sarsowes/ Amountof | of Description of - Money CobmEAR Tendet
D‘-E-ﬂ"ﬂ'WETﬁf Dues As on 13{2)Demand | Poss- Property Price For For Time of Open & Suction at
Guarantors/Mortagors Notice  |ession Property | Property| Auction |Aavas Financiers Ltd,
CHANDRAKANT NATHU As. BNOV 24 |24 FEB|FLAT MO, 103 ON FIRST FLOOR WING B, Rs. As. 1100 |oFFICE NO.201,
PAWAR, JANABAI PAWAR | 24,12.137.00/-] Rs. 2240493/~ | 25 E}-ﬂ'ﬁmrﬁrﬂ H'ﬂ fﬁu;ﬂl :. HEALEIE;UHMEE 2412000/ | 241200/ | AM TO |ATHARVA PLAZA,
[AC NO.) LNHAD17323- DUES AS ON | DUES AS ON 4 EW ! - 213 He: 0100 |2ZND FLODR, PUNE
AT VILLAGE FURSUNGI , TAL- HAVELl , DIST- Aon - |BETAN AATH
PUNE MAHARASHTRA a11.3_3¢:|s it ol et '
ADM URING 603 50 F
BASURING - 411043, MAHARAS
HTRA-INDIA
CHETAN MARKAS ALIAS RS. 30MAR 21 | 3 FEB |OLD SURVEY NO. 145, NEW SURVEY NO. Ri. A 1100 |OFFICE NO.201,
MARUTI PAWAR, MRS 28,28,786,00/-| s, 1508201/~ | 25 [173. HIS5A NO. 28/1/5A, FLAT NO. 403, 4TH | 2040000/ | 204000/ | AM TO [ATHARVA PLAZA,
KUSUM MARKAS ALIAS | DUES AS ON | DUES AS DN FLOOR, YASH HEIGHTS, MOUJE - FURSUNGI, 01,00 |ZND FLOOR, PUNE
MARLTI PAWAR, MR 21 MAR 2025 | 25 MAR 21 TALUKA - HAVELI, DISTRICT - PUNE, PM 29 |SATARA ROAD,
MARKAS YADAY PAWAR gﬂdhﬁﬁfffﬂ-ﬁﬁtaﬂtﬁﬂ?ég:ﬁﬁ AREA 510 AP DH AN E AW S LDE,
GUARANTOR : MR e 3 2025 | PUNE-
PRAFULLA PRABHAKAR 411043, MAHARAS
UBALE HTRA-INDIA
|AC NO.) LNHDPOO317-
180067076
MANGAL RAMEHAU RS, BFEB 24 |25 FEB|PROPERTY NO. 1043 ON LAND BEARING As. fls 1100 |OFFICE NO-B 15T
GADKAR, MANTHAN 8.25.300.00/- | Rs.671592~ | 25 EAT NO. tll?ﬁ-“ Tﬁﬂgm? E";{ﬁf i Tg'l'g 1168200/~ | 116820+ | AM TO |FLOOR,
RAMBHAU DUES ASON |DUES AS ON G EVASA DIST AHMEDNAGAR FIN: 41460 01.00 |AMARDEEP
GADKAR, BAMBHAL 21 MAR 2025 FEB 24 ADMEASURING 1083 50. FT, BM 29 |COMPLEX, ABOVE
EKNATH GADKAR APR  |LARTOP BAZAAR,
{AC NO.) LNHSRODG20- 2025 |SARIEPURA,
210150711 AHMEDNAGAR-
414001, MAHARAS
HTRA-INDIA

Terms & Conditions: 1), The persan, =king part in the tonder, will have 0 depasit his offer in the tender form prowvided by the AFL which 15 to be collected from the above branch offices
during working howrs of any working day, super scribing “ Tender Odfer for name of the property “on the sealed ervelope along with the Chegua! B Dfpay order of 10% of the Beserve Price as
Earnmest Maoney Deposit {EM D} In favour of AANVAS FINANCIERS LIMITED payable &t laiper on/before ttme of auction during office haurs at the abowe mentionad offices. The sealed
enyelopes will be openad i the presence of the available interested parties at above mentloned offics of AAVAS FINANCIERES LIBITED The Inter-se bidding, if necessarny will sl take place
armong the available bidders The EMD s refandable il the bid (s not successiul 2], The successiul bidder will deposit 25% af the bideling amount adjusting the EBM D amount as initizl deposi
immiediatedy or within 28hrs after the fall of the hammer towards the perchase of the asset, The suooessful bidder Failing to deposit the said 25% towards initial payment, the entine ER T
deposited will be forfaited & balance-ampunt of the sale price will have to be depasited within 15 days after the confirmation of the sale by the secured creditor; othapwise his initial payment
geposited amount will be forferted. 3). The Authortsed officer has absolute right to ocept or reject any bid or adjourn/ postpone the szle process without assigning any reason therafora. i
the date of tender depositing or the date of tender opening ls declared as holiday by Government, then the auction will be held onnext working day. @) Forinspecteon and Interastad parties
wihe wank U know abaut the procedurs of tender may contact AAVAS FINANCIERS LIMITED 201 20%, Hind Flosr, South End Square. Mansarawsr Industsial Area, jaipur-302020 &r
Pushpendra Meena — 9875895876 ar respective branchduring office hours. Note: Thisisalsea l o130 darys notice wrdar Bule 21 ]."Hl:ﬁi- Lo the Barrowers) Guarants r'..l'l'u'-::-rtg:rgur of the above
said [oan accountsabout tender inter =2 bidding sale onthe above mentioned date, The proparty will be soid, if thair cut standing duesare not repaid in full

Place : Jaipur Date : 25-03-2025 Authorised Officer Aavas Financiers Limited

financialexp.epapr.in

RAPID FLEET MANAGEMENT SERVICES LIMITED

Corporate Identification Number: U60232TN2017PLC120205

Our Company was onginally incorporated on December 26, 2017 as a Private Limited Company in the name of *Rapid Fleet Management Services.
Private Limited" under the provisions of the Companies Act, 2013 with the Registrar of Companies, Central Registration Centre. Subsequently
pursuant to a Special Resolution of our Shareholders passed in the Exira-Ordinary General Meeting held on July 06, 2023, our Company was
converted from a Private Limited Company 1o Public Limited Gompany and consequently, the name of our Company was changed to ‘Rapid Fleet
Management Services Limited’ and a Fresh Cerfificate of Incorporation consequent to Conversion was issued on August 30, 2023 by the Registrar
of Companies, Chennai. For details In refation to the incorporation, Ghange in Registered Office and other details, please refer to the chapter titled
“Our History and Certain Other Corporate Matfers™ beginning on 170 of the Red Heming Prospectus.

Repgistered Difice: New No. 9, Old No. 5 Coral Merchant Street, Chennai 600001, Tamil Nadu, India.
Telephone: 044-25210132 | Email: infoi@rapidtransportsystems.in | Website: www.rapidfleet.in
Contact Person: Ms. Ankita Gupta: Company Secretary and Compliance officer

THE PROMOTERS OF OUR COMPANY ARE MR. ANAND PODDAR AND MsS. SHRUTI PODDAR

The issue is being made pursuant to Chapter IX (Initial Public Offer by Small and Medium Enterprises) of the SEBI (Issue of Capital and
Disclosure Requiremenis) Regulations, 2018, as amended from lime to time (SEBI ICDR Regulalions).

The equity shares of the Company will get listed on the Emerge Plalform ol National Stock Exchange ol India Limited. NSE Emerge shall
be the designated stock exchange.

THE ISSUE

PUBLIC ISSUE of 22,84,800* EQUITY SHARES OF FACE VALUE OF ¥10.00 EACH (THE "EQUITY SHARES™).
*Subject to finalisation of basis of allotment

DETAILS OF THE SELLING SHAREHOLDERS, OFFER FOR SALE AND WEIGHTED AVERAGE COST OF ACQUISITION - Mot Applicable as the
entire issue constitutes fresh issue of equity shares.

PRICE BAND: < 183.00 to < 192.00 PER EQUITY SHARE OF FACE VALUE OF < 10.00 EACH

THE FLOOR PRICE IS 18.3 TIMES THE FACE VALUE OF THE EQUITY SHARES AND THE CAP PRICE IS 19.2 TIMES THE FACE VALUE OF THE
EQUITY SHARES.

THE PRICE TO EARNING RATIQ BASED ON DILUTED EPS FOR FY 2023-24 AT THE FLOOR PRICE IS 11.34 TIMES AND AT THE CAP PRICE
15 11.89 TIMES.

BIDS CAN BE MADE FOR A MINIMUM OF 600 EQUITY SHARES AND IN MULTIPLES OF 600 EQUITY SHARES THEREAFTER.

ANCHOR BID OPENED ON: THURSDAY, MARCH 20, 2025
ISSUE OPENED ON: FRIDAY, MARCH 21, 2025
ISSUE CLOSES ON: TUESDAY, MARCH 25, 2025

Company is engaged in the business of providing logistics services failored to the diverse needs of our B28 and B2C clientele. Our process
begins with order booking, lollowed by route planning to oplimize efficiency. Each shipment is carefully matched with an appropriate
vehicle, factoring in cargo specifics for safe transit. Utilizing GPS, FAST-TAG SIM TRACKING navigation systems, we track and monitor every
movement, providing real-lime updates. Upon arrival al the destinalion, our unloading procedures guaraniee safe delivery.

ALLOCATION OF THE ISSUE

ISSUE

PROGRAM

QIB PORTION NOT MORE THAN 50.00% OF THE NET OFFER
RETAIL PORTION NOT LESS THAN 35.00% OF THE NET OFFER
NON-INSTITUTIONAL PORTION NOT LESS THAN 15.00% OF THE NET OFFER

IN MAKING AN INVESTMENT DECISION, POTENTIAL INVESTORS MUST ONLY RELY ON THE INFORMATION INCLUDED IN THE RED HERRING
PROSPECTUS AND THE TERMS OF THE OFFER, INCLUDING THE RISKS INVOLVED AND NOT RELY ON ANY OTHER EXTERNAL SOURCES OF

INFORMATION ABOUT THE OFFER AVAILABLE IN ANY MANNER.
The price band is justified based on the gualitative factors, guantitative factors and KPls disclosed in the chapler title "Basis for Issue Price”
beginning on page 89 of Red Herring Prospectus.

CORRIGENDUM TO RED HERRING PROSPECTUS DATED MARCH 13, 2025
ATTENTION

The Corrigendum is with reference to the Red Herring Prospectus dated March 13, 2025 filed by Rapid Fleet Management Services Limited in refation to the

Issue with Registrar of Companies, Chennai on March 14, 2025 and submitted with Emerge Platform of NSE Limited ("NSE Emerge”).

Attention of Investors |s drawn on the following:

1. On page F13 under the head “Notes to Restaled Financial Information” in the Chapter titled “Financial information” Trade Payables ageing schedule
for the year ended 31.03.2022 will be read as follow:

(% in fakhs)
Parficulars Outstanding lor following periods from due date of paymenl
Less than 1 year 1-2 years 2-3 years More than 3 years Total
MSME - - - - -
Others 4,603.99 23.20 193.42 - 382061
Disputed Dues- MSME : - : : -
Disputed Dues - Others _ - - - -
TOTAL 3,603.99 23.20 193.42 3.820.61
For Rapid Fleet Management Services Limited
Sdy-
Anand Poddar
Date: March 24. 2025 Managing Direclor
Place: Chennai, Tamil Nadu DIN: 00697859
SdBaaz
o0 © ® @
Pune



